
Calcutta High Court (Appellate Side)
Cases registered on  25-11-2020 

Sl No. Case No. Cause Title

1 CO/1460/2020 25-11-2020

2 CO/1461/2020 25-11-2020 DEB NARAYAN BANERJEE  VS  GOURI SENGUPTA AND OTHERS

3 CO/1462/2020 25-11-2020 JAYANTA SAHANA  VS  BANANI SAHANA@ BABLI SAHANA
4 CO/1463/2020 25-11-2020 NURUDDIN SARDAR  VS  ABDUL MAJED SARDAR AND ORS
5 CO/1464/2020 25-11-2020 DISHA DAS @ KUNDU  VS  DR. PROSENJIT DAS
6 CO/1465/2020 25-11-2020 SUMAN SAHA  VS  STATE OF WEST BENGAL AND ORS.
7 CO/1466/2020 25-11-2020 SUNIL KUMAR TANTI  VS  MAMATA TANTI

8 CO/1467/2020 25-11-2020

9 CO/1468/2020 25-11-2020 SATISH KUMAR AGARWAL AND ANR  VS  INDUSLAND BANK LTD

10 CO/1469/2020 25-11-2020 AMIT DUTTA  VS  MANASHI DUTTA
11 CO/1470/2020 25-11-2020 SAYAN SARKER  VS  AUSTIN DISTRIBUTION PVT.LTD
12 CPAN/616/2020 25-11-2020 MOKTHER AHMED MALLICK  VS  ABID HOSSAIN AND ANR
13 CPAN/617/2020 25-11-2020 TUHIN BERA AND ORS  VS  SANCHAYAN PAN
14 CRA/261/2020 25-11-2020 ABDUL KHALIL  VS  STATE OF WEST BENGAL AND ORS.
15 CRA/262/2020 25-11-2020 RAJU JAISWAL  VS  State of West Bengal
16 CRA/263/2020 25-11-2020 JIT MALLICK@ALAMGIR  VS  State of West Bengal AND ANR
17 CRA/264/2020 25-11-2020 SUMAN MAITY AND ANR  VS  State of West Bengal
18 CRA/265/2020 25-11-2020 SUJOY MONDAL AND ANR  VS  State of West Bengal
19 CRM/9621/2020 25-11-2020 KAJAL DAS AND ORS  VS  State of West Bengal
20 CRM/9622/2020 25-11-2020 MAFIFUL HAQUE  VS  State of West Bengal
21 CRM/9623/2020 25-11-2020 BIPIN KUJUR  VS  State of West Bengal
22 CRM/9624/2020 25-11-2020 PARTHA PRATIM DUTTA@NANTU  VS  State of West Bengal

23 CRM/9625/2020 25-11-2020

24 CRM/9626/2020 25-11-2020 HAKIM SK @ ABDUL HAKIM AND ORS  VS  State of West Bengal

25 CRM/9627/2020 25-11-2020 BIKASH CHANDRA DAS AND ORS  VS  State of West Bengal
26 CRM/9628/2020 25-11-2020 AMJAD MONDAL  VS  State of West Bengal
27 CRM/9629/2020 25-11-2020 ASANUR ISLAM@RENTU BISWAS  VS  State of West Bengal
28 CRM/9630/2020 25-11-2020 JAHANGIR SK ANDORS  VS  State of West Bengal
29 CRM/9631/2020 25-11-2020 MD ATIBUL AND ANR  VS  State of West Bengal
30 CRM/9632/2020 25-11-2020 OSMAN ALI  VS  State of West Bengal

31 CRM/9633/2020 25-11-2020

32 CRM/9634/2020 25-11-2020 UNISH ALI @ UNICHH ALI  VS  State of West Bengal
33 CRM/9635/2020 25-11-2020 HAFIJAR RAHAMAN  VS  State of West Bengal

Date of 
Registration

GREEN BAND APARTMENTS PRIVATE LIMITED  VS  THE MINT 
MATRIX

CITY ENCLAVE PVT. LTD  VS  M/S ANADLOK WELFARE 
ASSOCIATION , AND ORS

SOHORAB ALI MAHALDAR@SOHORAB ALI  VS  State of West 
Bengal

MANOJ PAUL  VS  UNION TERRITORY ADMN OF ANDAMAN AND 
NICOBAR ISLANDS



34 CRM/9636/2020 25-11-2020 SANOJ KUMAR RAI AND ANR  VS  State of West Bengal
35 CRM/9637/2020 25-11-2020 NAJIM MONDAL @ LALU @ NIJAM  VS  State of West Bengal
36 CRM/9638/2020 25-11-2020 JANAKI MAHANTA AND ORS  VS  State of West Bengal

37 CRR/1662/2020 25-11-2020

38 CRR/1663/2020 25-11-2020

39 CRR/1664/2020 25-11-2020

40 CRR/1665/2020 25-11-2020 MD LIAKAT ALI@RITON  VS  State of West Bengal
41 CRR/1666/2020 25-11-2020 MD JAKARIA@APEL  VS  State of West Bengal
42 CRR/1667/2020 25-11-2020 DEBDAS MONDAL  VS  State of West Bengal AND ANR
43 CRR/1668/2020 25-11-2020 SHOUVIK BASU  VS  STATE OF WEST BENGAL AND ORS.
44 CRR/1669/2020 25-11-2020 ANUP KAR  VS  STATE OF WEST BENGAL AND ANOTHER

45 CRR/1670/2020 25-11-2020

46 CRR/1671/2020 25-11-2020 GAYARAM PURKAIT  VS  STATE OF WEST BENGAL AND ORS.

47 CRR/1672/2020 25-11-2020

48 CRR/1673/2020 25-11-2020

49 CRR/1674/2020 25-11-2020

50 CRR/1675/2020 25-11-2020

51 FAT/302/2020 25-11-2020 SANTOSH KUMAR SIL  VS  SARAT CHANDRA SIL
52 FAT/303/2020 25-11-2020 SANTOSH KUMAR SIL  VS  SARAT CHANDRA SIL

53 FAT/304/2020 25-11-2020

54 FMAT/499/2020 25-11-2020

55 FMAT/500/2020 25-11-2020

56 FMAT/501/2020 25-11-2020

57 FMAT/502/2020 25-11-2020

58 FMAT/503/2020 25-11-2020

59 FMAT/504/2020 25-11-2020 M/S S.S. ENTERPRISES  VS  KRISHNA RANJAN CHAKRABORTY

60 MAT/761/2020 25-11-2020

61 MAT/762/2020 25-11-2020

62 MAT/763/2020 25-11-2020 ALOKNATH SAMANTA  VS  UNION OF INDIA AND ORS.

SHAUKAT KHAN@MITHU@KHAUKAT ALI KHAN  VS  State of 
West Bengal AND ANR
MONIKA BHATTACHARJEE AND ORS  VS  State of West Bengal 
AND ANR
DINOBANDHYU DAS BAIRAGYA  VS  State of West Bengal AND 
ANR

MONOHAR MONDAL AND ORS  VS  State of West Bengal AND 
ANR

SANDIP KUMAR MITRA AND ORS  VS  State of West Bengal AND 
ANR
GOBINDO KUMAR HALDER AND ANR  VS  STATE OF WEST 
BENGAL AND ANOTHER
BISWARUP PAINE AND ANR  VS  STATE OF WEST BENGAL AND 
ORS.
ABHISEK GOSWAMI AND ANR  VS  State of West Bengal AND 
ANR

KALYAN KUMAR GHOSH AND ORS  VS  TAPAN KUMAR GHOSH 
AND ORS
ASHADULLA SEK  VS  THE NATIONAL INSURANCE CO.LTD AND 
ANR
SK. RAJIB @ SK RAJOB ALI  VS  SHRIRAM GENERAL INSURANCE 
CO.LTD AND ANR
ABHA BISWAS AND ORS  VS  BAJAJ ALLIANCE GENERAL 
INSURANCE CO . LTD. AND ANR
REKHA GOPE ANR ORS  VS  THE NEW INDIA ASSURANCE CO.LTD 
AND ANR
RASHIDA PARVEEN  VS  NATIONAL INSURANCE CO.LTD.AND 
ANR

EASTERN COAL FIELD LTD.AND ORS  VS  EXIDE INDUSTRIES LTD. 
AND ANR
DR. B.R. AMBERKAR COLLEGE ( B.ED SECTION) AND ORS  VS  
NATION COUNCIL FOR TACHER EDUCATION AND ORS



63 MAT/764/2020 25-11-2020

64 MAT/765/2020 25-11-2020

65 MAT/766/2020 25-11-2020

66 RVW/104/2020 25-11-2020 ANUP GHARA  VS  CESC LIMITED AND OTHERS

67 WPA/9716/2020 25-11-2020

68 WPA/9717/2020 25-11-2020

69 WPA/9718/2020 25-11-2020 PRASANTA DAS  VS  STATE OF WEST BENGAL AND ORS.
70 WPA/9719/2020 25-11-2020 TAPAN KANTI BERA  VS  State of West Bengal
71 WPA/9720/2020 25-11-2020 SUDHAKAR HALDER  VS  STATE OF WEST BENGAL AND ORS.

72 WPA/9721/2020 25-11-2020 UTTAM KUMAR MAITY  VS  STATE OF WEST BENGAL AND ORS.

73 WPA/9722/2020 25-11-2020 DINESH KUMAR AGARWALA  VS  State of West Bengal
74 WPA/9723/2020 25-11-2020 SHIBNATH NASKAR  VS  STATE OF WEST BENGAL AND ANR.

75 WPA/9724/2020 25-11-2020

76 WPA/9725/2020 25-11-2020 PRASENJIT KAYAL  VS  STATE OF WEST BENGAL AND ORS.

77 WPA/9726/2020 25-11-2020

78 WPA/9727/2020 25-11-2020 SOMDYUTI PAREKH  VS  STATE OF WEST BENGAL AND ORS.
79 WPA/9728/2020 25-11-2020 UJJAL MOKNDAL  VS  STATE OF WEST BENGAL AND ORS.

80 WPA/9729/2020 25-11-2020 PURNA CHANDRA DAS  VS  STATE OF WEST BENGAL AND ORS.

81 WPA/9730/2020 25-11-2020

82 WPA/9731/2020 25-11-2020 KALPANA DAS  VS  STATE OF WEST BENGAL AND ORS.
83 WPA/9732/2020 25-11-2020 PALASH SARKAR  VS  State of West Bengal

84 WPA/9733/2020 25-11-2020

85 WPA/9734/2020 25-11-2020 BISWAJIT GHOSH  VS  State of West Bengal
86 WPA/9735/2020 25-11-2020 SEPHALI MANNA  VS  STATE OF WEST BENGAL AND ORS.
87 WPA/9736/2020 25-11-2020 KUNTAL SINGHA ROY  VS  STATE OF WEST BENGAL AND ORS.
88 WPA/9737/2020 25-11-2020 ASHOK BHOWMIK  VS  STATE OF WEST BENGAL AND ORS.
89 WPA/9738/2020 25-11-2020 MANATOSH BHATTACHARYA  VS  State of West Bengal
90 WPA/9739/2020 25-11-2020 PAYEL BAG  VS  State of West Bengal
91 WPA/9740/2020 25-11-2020 MOUSUMI GHOSH  VS  STATE OF WEST BENGAL AND ORS.
92 WPA/9741/2020 25-11-2020 MOUSUMI SAHOO  VS  STATE OF WEST BENGAL AND ORS.

93 WPA/9742/2020 25-11-2020 ARPAN KUMAR CHATTOPADHYAY  VS  Union of India AND ANR

94 WPA/9743/2020 25-11-2020 MONIRUL ISLAM  VS  Union of India

THE ASSISTANT COMMISSIONER OF CGST AND CX , CENTRAL 
TAX  VS  MAGMA FINCORPLTD. AND ORS
BHUPATI CHARAN MAITY AND ANR  VS  STATE OF WEST 
BENGAL AND ORS.
SHIBANI CHANDRA (KAR)  VS  STATE OF WEST BENGAL AND 
ORS.

ELYSSIA DEVELOPERS LLP REPRESENTED BY AMIT KUMAR 
AGARWAL  VS  UNION OF INDIA AND ORS.
KRISHNENDU GHARAMI AND ORS  VS  STATE OF WEST BENGAL 
AND ORS.

SMT SATMINDAR KAUR AND ANR  VS  STATE OF WEST BENGAL 
AND ORS.

CHANCHAL KUMAR SANNIGRAHI  VS  STATE OF WEST BENGAL 
AND ORS.

SHAKIL AHMED  VS  THE ADMINISTRATOR, KOLKATA 
MUNICIPAL CORPORATION AND OTHERS

BISWANTH CHAKRABORTY AND ANR  VS  STATE OF WEST 
BENGAL AND ORS.



95 WPA/9744/2020 25-11-2020

96 WPA/9745/2020 25-11-2020

97 WPA/9746/2020 25-11-2020 SONALI PAIK  VS  State of West Bengal
98 WPA/9747/2020 25-11-2020 SUDHANGSHU ROY  VS  STATE OF WEST BENGAL AND ORS.

99 WPA/9748/2020 25-11-2020 AMITABHA BHOWMCIK  VS  STATE OF WEST BENGAL AND ORS.

100 WPA/9749/2020 25-11-2020 RINTI BOSE AND ORS  VS  STATE OF WEST BENGAL AND ORS.
101 WPA/9750/2020 25-11-2020 SANTI KUMAR NATH  VS  State of West Bengal

102 WPA/9751/2020 25-11-2020

103 WPA/9752/2020 25-11-2020 SUSOVAN KUNDU  VS  State of West Bengal
104 WPA/9753/2020 25-11-2020 SANJIB SAHA  VS  STATE OF WEST BENGAL AND ORS.

105 WPA/9754/2020 25-11-2020

106 WPA/9755/2020 25-11-2020

107 WPA/9756/2020 25-11-2020 GOURANGA DAS  VS  State of West Bengal

108 WPA/9757/2020 25-11-2020

109 WPA/9758/2020 25-11-2020 SURAJIT PAL  VS  UNION OF INDIA AND ANR
110 WPA/9759/2020 25-11-2020 SUMAN PANIGRAHI  VS  STATE OF WEST BENGAL AND ORS.
111 WPA/9760/2020 25-11-2020 KANAN DAS@ KANAN BALA DAS  VS  State of West Bengal

112 WPA/9761/2020 25-11-2020

113 WPA/9762/2020 25-11-2020 DEBDUTTA GUPTA SEN  VS  STATE OF WEST BENGAL AND ORS.

114 WPA/9763/2020 25-11-2020 SABITA RANI DE(PRADHAN)  VS  UNION OF INDIA AND ORS.

115 WPA/9764/2020 25-11-2020 MOYAZZEM HOSSAIN  VS  STATE OF WEST BENGAL AND ORS.

116 WPA/9765/2020 25-11-2020

117 WPA/9766/2020 25-11-2020 REU ENTERPRISE  VS  State of West Bengal

118 WPA/9767/2020 25-11-2020

119 WPA/9768/2020 25-11-2020

120 WPA/9769/2020 25-11-2020

121 WPA/9770/2020 25-11-2020 SK MONIRUL AND ORS  VS  STATE OF WEST BENGAL AND ORS.

MD MOJIBUR RAHAMAN  VS  STATE OF WEST BENGAL AND 
ORS.
DEB NARAYAN SETH AND ORS  VS  STATE OF WEST BENGAL 
AND ORS.

SULATA KUNDU  VS  THE CHAIRMAN, BARANAGFAR 
MUNICIPAITY AND OTHER

MANASA ENTERPRISE REPRESENTED BY ITS PROP. SNEHASISH 
TALUKDAR  VS  STATE OF WEST BENGAL AND ORS.

RECITT BENCKISER INDIA PVT NLTD  VS  UNION OF INDIA AND 
ORS.

SOUMALYA BHATTACHARJI  VS  STATE OF WEST BENGAL AND 
ORS.

MAA JAHARA CONSTRUCTION REPRESENTED BY ITS PARTNER 
SAJAL KUMAR SEN  VS  STATE OF WEST BENGAL AND ORS.

SAYED ALI  VS  THE AUTHORIZED OFFICER, SHRIRAM 
TRANSPORT FINANCE CO.LTD AND ORS.

RATAN KUMAR BARMAN  VS  STATE OF WEST BENGAL AND 
ORS.
SAYED ALI  VS  THE AUTHORIZED OFFICER, SHRIRAM 
TRANSPORT FINANCE CO.LTD. AND OTHERS
KAZI HUMAYUN KABIR AND ORS  VS  STATE OF WEST BENGAL 
AND ORS.



122 WPA/9771/2020 25-11-2020

123 WPA/9772/2020 25-11-2020 ITU CHAKRABORTY  VS  KOLKATA MUNICIPAL CORPORATION

124 WPA/9773/2020 25-11-2020

125 WPA/9774/2020 25-11-2020 SUSMITA MITRA  VS  STATE OF WEST BENGAL AND ORS.
126 WPA/9775/2020 25-11-2020 TARAKNATH DAS  VS  State of West Bengal
127 WPA/9776/2020 25-11-2020 AKRAMUL HAQUE  VS  STATE OF WEST BENGAL AND ORS.
128 WPA/9777/2020 25-11-2020 RAHUL BISWAS  VS  STATE OF WEST BENGAL AND ORS.
129 WPA/9778/2020 25-11-2020 UJJWAL SARKAR  VS  STATE OF WEST BENGAL AND ORS.

130 WPA/9779/2020 25-11-2020

131 WPA/9780/2020 25-11-2020

132 WPA/9781/2020 25-11-2020 BAPPA DAS  VS  STATE OF WEST BENGAL AND ORS.

133 WPA/9782/2020 25-11-2020

134 WPA/9783/2020 25-11-2020 BIPLAB KUMAR CHOWDHURY  VS  State of West Bengal
135 WPA/9784/2020 25-11-2020 SAIFA BEGUM  VS  STATE OF WEST BENGAL AND ORS.

136 WPA/9785/2020 25-11-2020

137 WPA/9786/2020 25-11-2020

138 WPA/9787/2020 25-11-2020 BINOD KKUMAR GUPTA  VS  KMC AND ORS

139 WPA/9788/2020 25-11-2020 PRITHVIJOY DAS AND ANOTHER  VS  UNION OF INDIA AND ORS.

140 WPA/9789/2020 25-11-2020 CHITTARANJAN HALDER  VS  State of West Bengal
141 WPA/9790/2020 25-11-2020 ANUPAM MAITI  VS  STATE OF WEST BENGAL AND ORS.

142 WPA/9791/2020 25-11-2020

143 WPA/9792/2020 25-11-2020

144 WPA/9793/2020 25-11-2020

145 WPA/9794/2020 25-11-2020 KH MAFIKUL ISLAM  VS  STATE OF WEST BENGAL AND ORS.

146 WPA/9795/2020 25-11-2020

147 WP.CT/59/2020 25-11-2020 UNION OF INDIA  VS  GOUTAM BOSE
148 WP.CT/60/2020 25-11-2020 MD ELIAS KHAN  VS  STEEL AUTHORITY OF INDIA AND ORS
149 WP.CT/61/2020 25-11-2020 UTPAL MITRA  VS  UNION OF INDIA AND ORS.

150 WPLRT/34/2020 25-11-2020

151 WPLRT/35/2020 25-11-2020 KANAILAL MAITY  VS  STATE OF WEST BENGAL AND ORS.

MAJIBUL HAQUE AND OTHERS  VS  STATE OF WEST BENGAL 
AND ORS.

ANJALI BEGUM(SEKH HAZERA)  VS  STATE OF WEST BENGAL 
AND ORS.

MD.KABUL  VS  THE KOLKATA MUNICIPAL CORPORATION AND 
OTHERS
JYOTIRMOY BASU  VS  WEST BENGAL BOARD OF SECONDARY 
EDU AND ORS

SANJAY AGARWAL AND ANOTHER  VS  COMMISSIONER OF 
CUSTOMS (AIRPORT AND ADMINISTRATION) KOLKATA AND 
ORS

SHANTILATA BISWAS AND ANR  VS  KRISHNANAGAR 
MUNICIPALITY AND ORS
PRASHANTA AGARWAL  VS  KOLKATA MUNICIPAL 
CORPORATION AND OTHERS

PUJA MAJHI@PUJA MANNA AND ANR  VS  STATE OF WEST 
BENGAL AND ORS.
UNISEVEN ENGINEERING AND INFRASTRUCTURE PVT LTD  VS  
EASTERN COALFIELDS LTDAND ANR
SHYAM SEL AND POWER LTD AND ANR  VS  UNION OF INDIA 
AND ORS.

THE MAHA BODHI SOCIETY OF INDIA  VS  STATE OF WEST 
BENGAL AND ORS.

HARENDRA NATH MAITY  VS  STATE OF WEST BENGAL AND 
ORS.



152 WP.ST/100/2020 25-11-2020 BIDYUT SAMANTA AND ORS  VS  STATE OF WEST BENGAL AND 
ORS.
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